
General Insurance

SECTION WHEREVER THE SAME IS APPLICABLE

B. TERRORISM DAMAGE COVER ENDORSEMENT

 Attached to and forming part of the Policy No. 

 It is hereby declared and agreed that in consideration of payment of additional premium specified in
 the Schedule, the Terrorism Damage Exclusion Warranty forming part of the within mentioned policy
 stands deleted. The expression/s "terrorism and/or act of terrorism" shall have the same
 meaning/s as  contained in Terrorism Damage Exclusion Warranty.  
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